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CALLING ATTENTION TO A

MATTER OF URGENT PUBLIC
IMPORTANCE

FIrING By PAKISTANT TROOPS IN THE
‘AKHNOOR AREA ON 19TH Mavy, 1967

Nt qAATOAN (ST 93W)
A, 19 7E, 1967 BT AREAE A9
A7 & wEY A T I H
grfeatdt AfaRt g =T qqE S
A7 gaR s fefa a1 "9
#97 FT1 eod fZenat g oo

THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH): Mr,
Chairman, Sir, at about 8 AM. on
19th May, our police patrol moving
in the ares between 4 to 5} miles
South-South West of Akhnoor, inside
Indian territory, wag fired upon by
Pakistani troops. The Pakistani
troops fired LMGs and threw gre-
nades and also used MMGs and 81 mm

mortars. Our Security Forces had
per force to return the fire. Firing
died down by anq large by 915
aM. but thereaffer sporadic firing
continued till about 4 p.m.

Barlier on 17th May for the first

time, our police patrol party mov-
ing in the same area had been
challenged by the Pakistani troops
who objecteg to its patrolling, claim-
ing that the track used by our pat-
rol party was within Pakistani con-
trol. Since our patrol had all along
been using this track which alsp is
within Indian territory, the Pakis-
tani claim was not accepted. It
appears that the firing by the Pakis-
tani troops on our police patrol on
19th May was a premeditated one,

designed to establish by force their
so-called claim to the track.

In the firing by the Pakistani
troops on our Dolice patrol, one
Indian police head constable was
killedq and two ORs wounded. In-

juries were also caused to two civi-
lians. It appears that the Pakistanis
have also suffered casualties.
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Through the aegis of the UN.
Fieldg Observers’ Team, Pakistan
asked for a cease-fire and for a Sub-
Sector Commanders’ meeting,  This
was agreed to on our side. The
meeting was held at 5 p.M. on the
same day. It wag agreed tg man-
tain the cease-fire. Further meetings
held at the Sub-Sector Commanders’
level failed to produce any settle-
ment of the question at issue. The
Sub-Sector Commanders have agreed
to refer the matter to their higher

Commanders. A meeting of Sector
Commanderg is likely to be held
soon.

Government regret that Pakislan
should have taken resort to unpro-
voked firing which has resulted in
casualties on both sides and created
some amount of tension. A strong
protest has been lodged with the
Government of Pakistan. It may be
added that the agreed procedure is
that in the case of such differences
the matter should be referred to
higher authorities ang no firing
should be resorted to. For reasons
best known to them, the Pakistani
forces dig not adopt this procedure
and resorted to use of force.

Government are aware that since
the firing incident, Pakistan has
moved some additional Army units
into the Dagger area on their side
across the Akhnoor border. Without
wishing to increase the tension that
the unfortunate Pakistani firing has
caused, I woulg like to assure the
House that all necessary measures
are in hang to deal with any deve-
Iopment that may take place in this
area,

=t TqRATTE s, & g
A AT AT g A AT g
FIATAT FT AEAAT @AY AT AT
TaAfrat ® G F fF Few F TEA
F u¥ uv gat f5 afeara &1 [ar
F H AT T A @ AT FT
FAFTR wE ff W ¥ A% Im
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[ TemTOTT)

AIFIX F AAFTQ 751 T {5 Fewe
1 f AT gureT  an AE A7 qT wgraT
7 o1 F¢F F99T fammn A A a9 o
AT(EAT 7 AT SB1AT 7F ATHTTA 3T
Ford forar | I q@ A qF 9w A w
%98 THz F1 03 2 s & i e
T AT F &30 q47 5 qg QY Faw 4T
| oF @A ], wAX TrfwEdT w7
T & 30 Fgl 71 fF 35 & v A
stfa &7 @er 8, €y J@r 1 9 2
T g A% foa 17 safadl 1 oF F9E
Fqr g€ g fomat ool F18 bt 8
AE | 7% UF wedr G AL 7
AT F5@ & guS F A 9T | A
T Mol g8 saveT walF 9T faam
F1 B WX Firar A arfEeaE A
JAET 7T g AT 6 fqq & ag 7 /AR
FT 3G T A FET AT H FT
for ga agr ot ST AN ATz areat-
Tz %, FEGE AFAT FFTAE,
fegater, IR AR 46 ¥ W g2 | A
T 39 9@ F1 qdn g w0 9E
RGAT FZF Y E a7 47 HR Fa4EF
tafadt A1 A< 7 awgre 1 AT oA
T a1 B e wEAT Fe o @ av
Ired & A9 fge 7 Frede A a’h
FHTT ST oA a7 &1 ST AT
THOF FOR TfFETE & TR |
ST gEAT &, 9 WAGT N HL T AR
FI R X AR FT AATHT 6 a0
F AT 97 A1 F7 AW fgar | ow
IO HTFR F oA GET WA AT
gFAT F e uwt gur g & 17w
& aF gard Fav d@fer FT A
FrafeeTa F @ ¥ wATw AT T
fi qgegr{y 47 1fer agr 7E g =M,
7g g A 1 qE TR A FETE |
fFT, 17, 18 %1 fag forae o= gA R
T 19 A& FY gRrr Ay H qifmear
Y AT TAFTH L TAWI T, T
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AT g7 ZREAT FTAT & | UAT a1 AT °
TR gragr WA aeE A1 5H AW A
w1 F1 faaga wav A OE F gy
g A wTs Wy = G g, & 99w e
argan g T o #a1 8 FF &1 faw @
qF TIEIT F qIRREATE Rl 9 a9 quH
AT e 9z s wWrE O 59
77 F15  Usfaardl FgaTEr F AR
TTETC A &7 | gAIT T & quiEeaTd
F TEEAF g Gq§ A SR
Fam gfara w1 A A § )
TEFT HTO FAT & 7

@t ¥ garg Hag oY ST
gar § f& qg  amaww qfiEe
fag afg fag 22 W@ &, 2@ W
%2z W & AT ATH FEEAT R

A gtrong protest hag been launched
with the Government of Pakistan.

zq i SRwd d2F FTow
FT | A 1IN i ARE &
T /T ¥, 34T TG &, IqS T4 &, A
M2 §, ot &, N1, FTAL, WE R ATALY
& | zafey & srgarg fv w9 gear @ady
|Tes F1 o< 73 fF g aml & Sqaw
1 &7 i <@ 2 T a¥E § TTATHI F
feq aTT gATAIFL H FWIATT 7T
qoz A FX AICEAET FAET T &

SARDAR SWARAN SINGH: Sir,
there was a long speech and there
was not much of questioning and X
would not like really to make a
counter-speech  but would confine
myself as objectively as I can .

MR. CHAIRMAN: Thank you.

SARDAR SWARAN SINGH:
to the question part of hig long disser-
tation. Now, he has unnecessarily
trieq to attack the Government by
bringing in the Rann of Kutch dis-
pute or conflict and he hag also
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brought in the Indo-Pakistan conflict
and the attack in Chhamb. They are
not at all relevant.

it TSATTAD : 347 ¢

SARDAR SWARAN SINGH: The
operative part is this, He presumes
that the Pakistan Armed Forces or
the Security Forces entered our terri-
tory and attacked our forces. It is
incorrect. They fired at the members
of our patrol party but they never
entered our territory. They were in
Pakistan territory. The Pakistan forces
which fired at the members of our
patrol party dig not &nter Indian
territory but from their own territory
they took up positions and fired into
our territory at the members of our
patrol party when they were on a
track which is in Indian territory. So
that presumption on which he based
hig anger ig factually not correct.

Then he has talked about the
Tashkent Agreement. I would suggest
that Mr. Chagla, the Leader of the
House, is in charge of External Affairs
and any question on Tashkent Decla-
ration could perhapg with greater
benefit be directeq to the Minister of
External Affairs,

st Tawegue wewren |t
(wex s2W) : w1 AR Tg FgEaq
f& ag St ol wraw aqtar fF gar
AYas S A .

sft T A AT AE A,
JAT FT TIAT WO | WEATT q91 F
dqa7 § I AT

=it frrmgmTe waTtast scfear :
4T T aF Aot g
@ oar aifee A o e
TIFed F1 IqAIT (AT g, 39FT
F@ wrarar & a1 gl !
qad ATq , AGIAT FT AV AT
fgear & ag grar v afee & agr A9F
feear & At oifFeara 797 &4 ¥ ww
ST 9% THTE FLIT 1 @ § | AaT 959
HAT ¥ g7 30QT AT, AEAT F
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qIEFE T T F I TAT AT ATAT I1gAT
qr, IT TEE 9 FT qH1T FET AT
W § SUF| FIGFeqde T & {od g
g1 AT F @Y & A&7 Gy 7

SARDAR SWARAN SINGH: Sir,
I cannot give the number of rounds
that were fired. Obviously I do not
think that the House would expect
that any person

=it faneargAT ATt Sheat ;
g9 AU AT g, IAF Al e
Y qar gFAE |

SARDAR SWARAN SINGH: .
should count as to how many rounds
were fired. Firing continueq on
either side for several hours andg no-
body can or is expected to count the
number of rounds thai were fired. 1
do not think that thig type of ques-
tions cap really help us in any mann-
er. The other question is important
and the hon. Member has drawn
attention to the situation in Akhnoor.
We attach very great importance 1o
protecting our position in Akhnoor
and I woulg like to reiterate what
I have already said in my statement,
namely, that we are conscious of the
move by Pakistani armed forces near
this region, i.e., in what is called the
Axhnoor-Dagger area. We have also
taken action and I can say that we
are in a position to deal with any

situation that might develop in that
area.
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SHRI K. P. MALLIKARJUNUDU
(Andhra Pradesh): I should like to
know whether the Government is
aware of the fact that Pakistan has
constructed a number of pill-boxes
along the Kasur Nullah border and
along the Ichhogil Canal, as it had
done before and that at the time of
joint inspection Pakistan tried to con-
ceal thig fact of preparation. Seeondly,
may I know whether it is a fact that
in the Dagger area the concentration
of troopg is on a much bigger scizle
than what it was in September, 1965
when Pakistan committed aggression?
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[Shri K. P. Mallikarjunudu.]
Thirdly, may I know whether all
these preparations are in any way
connected with the recent supply of
arms to Pakistan by the USA and the
recent talks between the Russian
Government ang the Pakistan Gov-
ernment?

SARDAR SWARAN SINGH: Pakis-
tan has been constructing pill-boxes
at o number of pointg along their
border ang we are aware of the cons-
truction of pill-boxes in different re-
gions. The second question is about
concentration of troops in the Dagger
area on the Pakistan side. There has
been concentration of troops, but 1
cannot say whether it is more than
what was there at the time or soon
before the 1965 aggression by Pakis-
tan. The third question is whether
all these Pakistani preparations have
got any link with—if I understood
the questioner correctly—the supply
of armg from did he say
Russig or any other country

SHRI K. P. MALLIKARJUNUDU:
From both the countries.

SARDAR SWARAN SINGH: Ac-
cording to our information there has
not been any supply of arms {rom
ihe Soviet Union, but Pakistan is
gefting arms from many countries,
They are getting arms from several
West European countries. They are
also getting arms through some of
their friendly countries and very big
supplies from China. Maybe the
Pakistani intransigence on  several
scores is not unconnected with this
large and liberal supply of arms they
are getting from a large number of
countries.

SHRI CHITTA BASU (West Ben-
gal): Pakistan has been, by this time,
armed to the teeth and during the
last twelve monthg Pakistan has not
only been able to make good the
loss it suffered during its  conflict
with India, but it has attaineq much

more striking power. As our hon.
Minister agrees, Pakistan hag also
receiveq arms from China, from

[ RAJYA SABHA ]

' West Germany and from other
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Eu-
ropeay countries and with the recent
decision of the USA in the matter of
supply of spare parts to Pakistan, the
striking capacity of Pakistan has in-
creased. There has been financial
assistance also from China to the
tune of some 167 million dollars and
alsp financial assistance to buy arms
from Saudi Arabia to the tune of
40 million dollars. Now, in this
background—the hon. Minister may
agree with me or not—may I know
whether the conflict or the firing at
Akhnoor is a prelude 10 5 massive
attack on India either by Pakistan
alone or by Pakistay ang China
jointly in the near future?

SARDAR SWARAN SINGH This
firing across the border in the
Akhnoor area shoulq be dealt with
as an incident, an unfortunate inci-
dent, and we should not connect it
as a prelude to any major attack or
a massive attack by Pakistan. If
Pakistan, notwithstanding their ad-
herence or signature to the Tashkent
Declaration and the  obligations
which they have more than once
reiterated under the United Nations
Charter, embark upon any aggressive
designs, surely India will meet that
situation, but we should not un-
necessarily get ourselves worked up
We should in a very determined
manner pursue our efforts and build
up our defences, but to builg up
our defence in a strong and digni-
fied manner is one thing and to get
excited is quite another thing.

SHRI A. D, MANI (Madhya Pra-
desh): Tt is quite clear that this
firing at Akhnoor ig the result of
the policy of the United States Gov-
ernment in supplying arms to
Pakistan. Has the Defence Minis-
ter requested the Minister of Exter-
nal Affairs to call the American
Ambassador in Delhi to the Ministry
and tell him that this is one of the
periloug consequences of the policy
of the United Stateg Government?

SARDAR SWARAN SINGH: We
have not left the Unitedq States
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Government in any doubt, either at
the external affairs level or at
other levels, about India’s strong
reaction to the United States Gov-
ernment’s decision to resume the
supply of spare parts to Pakistan,
We have said that this will defi-
nitely create tension and might
spark off even an arms race, which
the United States Government have
often said they are anxious to
avoid. Whether this Akhnoor firing
had taken place or had not taken
place, that is a separate issue, to
which we attach importance ang we
have conveyed our views in ho
unmistakable terms to the United
States Government.

it geae Tag wadt (Twed)
FHT wgET & ¥ qg Ay Sgaw fF
Tg F TEUAA FET AT AT
qifear & T @ SO9 g feaar weaT
27 W g dF 8 AN AT A I
TETAV ATST H] GAT § 5 AT WY
7 o gEdr aars feaey @ miT 9w
s H gury fFRaHy s s @ 7
Fa1 a8 arq 7= g & qfeeaw 7 5w
2o g7 919 ¥ fr gand 3 ax gafan
gwar fwar #gifs mieear g0 &% a=
FY FH FT TYAT FAW FIA AT 2
v gHY avg ¥ IEA 17 qrE FY
EC ISR EAC LTI CE E T I R E
TH IS F 19 ARG FT gHTT A
T FAHE Eedr ¥ g9 TR 97
frea reor o wewT et gs ?
SARDAR SWARAN SINGH: Sir,
T go not think it will be in our
national interest to go into these
details of yards or distances and the
like. This track is, situated in a
terrain where there are no fixed
markings. This is really part of an
old river bed where there is lot of
sand and the like, and thig track is
within our territory though not far off
from the border, and it is in our con-

trol, it is in our territory. With regard
%0 the second question that he put,
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it ig unfair to suggest that we had
gone there without any preparation.
The fact that we Wwere challenged
on the earlier occasion and we went
there again meant that we were not
deterred by their challenge. We had
to face the difficulty. If in the
assertion of our own right we face
danger, we have to face such a dan-
ger. We faceq the danger and took
some casualties and inflicted some
casualties on the other side. That is
part of the functioning of the Armed
Forces on any border, and to suggest
that we went there without prepara-
tion is not proper, and we should
desist from saying this because this
disheartens the peoble who undertake
this hazardous task on our border.
We should be careful when we use
such expressions in this august House.

sft s wmeraw : (gfamm)
¥ iR g ¥ s wEa § fw
FaT ITH! TG TH & R 10 mE Y
wTy w7 qAwT 10 faee oo e
1% gieaT 7 a7 gAY W F1—I9 97
forar ot wtw i FEw—fr arfreamr
FY TaHE ¥ 7g Qe fwar § fF frg—
R F ofeear o gwer &7 fan
gl SAdv M Wogg § 1 9EF 1T
ST qg @AT IR 979 QAT H qgHv
7Y gud Do oo Yo Y FiiF FT@
FY Fifow 1 M FgT F gART IHqF
qafeers 15 @av agl At | Ta &
10 9T ST #X & A AT Ifear 7
TromrSodto § ag Figifesz fawar i g
qifsem av gwem W@ fEer afes
arfereaT & wRged qrgHar fxar &
q FaT S qarfeas AN 4TS wI
FE AN & | AT I qIfREaE &
z8% warleaw wew fear g # A
s & fair |1 gar gasmw S
qEaTad *1 faagd v e faer v
arfe ag 2% et B aw FIF T
FT 8 qW AT 9 9 AR B & oy
FHY ST 8 0
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SARDAR SWARAN SINGH: I can-
not give the exact time at which the
correct version , . .,

SHRI JAGAT NARAIN: At 7-10 it
was received.

SARDAR SWARAN SINGH: I am
net contradicting this. I do not know,
Sir, the exact time at which the news
was given by the Press Trust of India
or by our Director of Public Relations
on the 19th but it is a fact that the
news was given on the 19th and it
Was published in the morning news-
papers on the 20th. So whether the
Pakistani version came to them a few
hours earlier than the Indian version
I cannot contradict or confirm. The
hon. Member himself is the editor of
a newspaper and I cannot contradict
him with regard to the actual timing
of the receipt of the news by him in
his office because he would know it
better, Whether his assistant first
placed the Pakistani news and later
on gave him the Indian version I
cannot say. I will have to check up
the timings. But they are not of
great importance from my point of
view. The next publication was the
morning newspapers of the 20th and
this news according to the version that
we gave foung its place in the morning
newspapers of the 20th,

SHRI TRILOKI SINGH (Uttar
Pradesh): In view of the fact that
Pakistan has questioned our possession
of this particular track may I know,
apart from referring the matter to
higher authorities, the steps the Gov-
ernment of India has taken to ensure
the security of the track in question?

SARDAR SWARAN SINGH: The
track is in our possession. That is the
biggest security,

DR. ANUP SINGH (Punjab): The
hon. Minister of Defence stated in
answer to the previous question that
the Government of the United States
has not been left in any doubt about
the misgivings which we naturally
entertain about the implications of
their help to Pakistan. Would the

[ RAJYA SABHA ]
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hon, Minister please tell us what pre-
cisely 15 the reaction of the U.S. Gov-
ernment when we have drawn their
attention to it, because similar assur-
ances were given by President
Eisenhower and our misapprehensions
were always brushed aside? We know
what transpired. Will he be good
enough to tell us whether there has
been any change in the attitude of
the U.S. Government about our mis-
givings? What is their reaction?
What are they telling us?
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SARDAR SWARAN SINGH: Natu-
rally they have their own version that
this is not likely to prejudice us. But
we have never accepted their expla-
nation of it. We are firmly of the
opinion that whatever may be their
explanation of it, this will definitely
work to our prejudice.

SHRI A. P, CHATTERJEE (West
Bengal): May I know from the Min-
ister what dispute really was talked
about at the Sub-Sector Commanders’
level and whether it was the dispute
which gave rise to the firing? TUnless
that ig specifically clarified, that may
give rise to all sorts of misgivings as
te who actually started this and who
did not. The question really is this.
What is the dispute which is being
talked at the Sub-Sector Commanders’
level and whether that is the dispute
which gave rise to the firing? The
second question that arises from the
answer given by the hon. Minister is
this. He said he was trying to build
up a dignified defence. We have heard
offensive defence, vigorous defence,
and actually we do not know what is
meant by dignified defence. Will the
hon, Minister explain to the House
what he meant really by dignified
defence? These are my questions.

SARDAR SWARAN SINGH: I think
it is more of dialectics than of sub-
stance, The first question I would
venture to reply by saying that I have
not got any record of the actual dis-
cussions that took place at the Sub-
Sector Commanders’ level. But I do
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want to sound a note of warning that
a suggestion of this type entertaining
any doubt as to who started the con-
flict should not be voiced on the floor
of the House. My word should be
accepted when I say that we were on
the track which is in our possession
and fire was opened on us. That
should be accepted, and any sugges-
tion that there is any doubt as to who
started the firing is something which
should not be said in the Indian Par-
liament. Whatever is the thing that
is said on this side, it has become the
fashion—I think the same hon. Mem-
ber on one occasion also raised the
question that there is some doubt as
to who started the fire when the
Chinese conflict took place, He is in
the habit of raising these things. I
take strong exception to this type of
insinuation.

SHRI A. P. CHATTERJEE: Sir, I
rise on a point of order.

SARDAR SWARAN SINGH:
not give in.

SHRI A. P. CHATTERJEE; Mr.
Chairman, I rise on a point of order,

SARDAR SWARAN SINGH: 1t can-
not be in the midst of a statement.

SHRI A, P. CHATTERJEE: 1 am
on a point of order. Let the Minister
sit down.

I do

SARDAR SWARAN SINGH: 1 will
not.

SHRI A. P. CHATTERJEE: Sir, I
am raising a point of order.

MR, CHAIRMAN: What is it?

SHRI A. P. CHATTERJEE: It is
very unfair on the part of the Minister
to refer to what I said during the
discussion which arose out of the book
of Gen. Kaul, “The Untold Story”. It
is not in order on the part of the Min-
ister to take a word of mine out of
context which was said in connection
with the discussion of that book.
(Interruption). This is my point of
order, It was specifically said there,
Gen. Kaul has said that it was India
which attacked China and not nther-
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wige. That is told in Gen. Kaul’s book.
That was raised there. Now, can he
refer to those points which were
made then on the floor of the House?
Can he refer to them in view of this
dquestion which I have asked? It is
absolutely unfair and the Minister has
no right to make this unfair allegation
against 3 Member of this House. I

want your ruling on this. (Interrup-
tions).
MR. CHAIRMAN: The Minister

merely cautioned in the interests of
our country. Nothing bad has been
done. After all, he has mot been dis-
courteous to you; nor should you be
discourteous to him.

SHRI A. P. CHATTERJEE: You
should put him in his place,

SHRI NIREN GHOSH (West Ben-
gal): He tried to put words into the
mouth of Mr, Chatterjee,

(Interruptions)

MR. CHAIRMAN: Papers to be
laid on the Table.

PAPERS LAID ON THE TABLE

STATEMENT SHOWING ACTION TAKEN ON
AssSURANCES, PROMISES AND UNDERTAK~
INGS GIVEN DURING VARIOUS SESSIONS

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I. K.
GUJRAL):; Sir, I beg to lay on the
Table the following statements show-
ing the action taken by Government
on the various assurances, promises
and undertakings given during the
sessions shown against each:—

(i)Statement No. XI—Fifty-third
Session, 1965.

(ii) Statement No.
Session, 1966.

(iii) Statement No, IV—Fifty-sixth
Session, 1966,

(iv) Statement No.
seventh Session, 1966.

(v) Statement No. III—Fifty-eighth
Session, 1966.

VI—Fifty-fifth

IV—Fifty-



